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This is filed as an unlisted motion to-day. None
enteu:s appearance en behalf of the respondents, '

Kppkiwakion Ry kil fRxxhaxxkng xEyzxsing miutxskm
BR }
+  This application has been filed against an Order of
transfer from All India Radio,Calcutta to Gangtok and also.
aga:.nst the Memo dt.é 5.97 through which the applicant
bew released \wwé. 19,5,97 afternoon., The applicant also made
a representat:.on on 6,5,97 which was fomardeg ? thz Director
. General A.I,R,,New Delhi by the Station Director on 7¢5097.

¥ . Hearing the 1ld. counsal for the petitioner and on
pemdal of the application and annexures, we dispose of the
applivcation itself with the direction upon the Director General.
respondent no, 2 to treat the application together with the
annexures as a representation for the reliefs elaimed by the
petf.tlioner #s5d dispose of the same by passing a speaking order
which shall be immediately communicated to the applicant and

, till such disposal of the said representation, the petitioner
shall not be released from his present place of posting.

Order passed this day shall also be communicated by
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the petitioner to the respondents,
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A copy of this appliéati@n with its enclosures J@’K
of this Order shall also be sexved upen the respondents

Plain Copy of this Ordé:' be given to the 14,counsel

for the petitioner,
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